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ICT/ORDER

PER P.M.Jagtap, Accountant Member:-
This appeal filed by the assessee is directed against the order of CIT(A)

Jalpaiguri dated 06.12.2014.

2. At the time of hearing fixed today Ld. counsel for the assessee has sought
permission of the Bench to withdraw this appeal filed by the assessee. Since Ld. DR
has not raised any objection in this regard, the permission as sought by Ld. counsel for
the assessee is granted and this appeal is dismissed as withdrawn.

3. In the result, assessee’s appeal is dismissed as withdrawn.

Order pronounced in open court on _18/05/2017
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(Aby T.Varkey) (P.M.Jagtap)
Judicial Member Accountant Member
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